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OFFICE OF Tl-‘IE CHIEF JUDICIAL MAGISTRATE:
CENTRAL DISTRICT: DELHI

ORDER,
in partial modification of Duty Roster bearing No. 9311-9382/Cjl‘-M Central/SS/DR/2025

dated 25-09-2025 for the month of October-2025, it is hereby ordered that following
Ld. judicial Magistrates, First Class, Central District. shall work as Duty Magistrate on the
dates mentioned against their names. Further the dispatch date of Duty Roster mentioned
as 25-10-2025 be read as 25-09-2025. Rest of the conditions shall remain unchanged.

|5l*No. Mame of Ld. _|:MFC 7 7 —_ ff -— C 77 7 Daygf DLQJC

1._______.__i___l

1 Dr: Raj Kumar Singh, JMFC 10-10-2035
Fl/o A-2/146-147. Second Floor, Sector-11,Rohinl, Delhi-85
‘(In place of Ms. Shaina Goyal, JMFC)

Ii Ms.7§haina7Goya*i, mic :1 CC C it — 1 14'-1'0-2525 C
Rlo A-7, Pushpanjali Enclave, Pitampura. Delhi _

l_ I iln place oi’Dr._i1aj Kumar Slr|gh,iMFC) g _

(Tan iigifighi
Addl. Chief judicial Ma istrate-02- For Chiefjudicial Magistrate

Central Dist ‘ct THC. Delhi.
No. 94 0‘l-9575 /CJM/CentrallSSlDR/2025 Dated: Ogilb/9095
Copy forwarded for information to:- A
01. The Ld. Registrar General, Hon'bie High Court of Delhi, New Delhi.

(Through Ld. Principal District & Sessions judge (HQs), Delhi.
02. The Ld. Principal District & Sessionsiudge (HQs), Delhi.
03. The Ld Officer In-Charge, Pool Car, THC. Delhi.
04 The Ld. Cjil/is, all Districts, Delhi] New Delhi.
06. The Ld. Secretary, DLSA, Central District, THC, Delhi.
06
07

. The Ld. Administrative Civil judge,Central District, Delhi
. The Ld. ACJMs/JMs,1" Class, Central District, THC and Railway Courts, Delhi

08. The Ld. Principal Maglstrate5,J]B-l,ll S; ill, Delhi/New Delhi. S
09. The Director. Prosecution, THC, Delhi.
10. The Commissioner of Police and DCsP, North, Central and West District.
11. The l G (Prison), Tiharlail, Delhi; New1Delhi.
12. The Secretaries, EiarAssociation, THCIPHC/Kl<DlRohini/Dwarka & Sa ket Courts.
13. The Nazarat Branch/I-"iling Section, Central District, THC, Delhi.
14. The A0 U). Computer Branch, Central District, Delhi.
15. The Care Taking Branch, THC, Delhi. _
16. The Supdt. jail, New Delhi! Law Officer, 'i'|harjailI Lock-Up lncharge, THC, Delhi.
17. For uploading on Central Web-site Committee though LAYER.
18. The Video Conferencing Room, THC, Delhi.
19. The Cash Branch, THC, Delhi
20. Reader to CJM, Central District, Delhi.
21 The Dealing assistant (Leave), Judicial Blanch and Admn. Branch-|,|i &ill, __

Central.THC,
22. The Guard File.

(Ta Singh)
Addl. Chiefjudlclal M istrate-02

For Chiefjudiciai Magistrate
Central District, THC, Delhi.

_____-______, i;
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